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INDIRA GANDHI KRISHI VISHWAVIDYALAYA
KRISHAK NAGAR : RAIPUR (C..G.)

No. Acd-I/BOM-73-5/2010/ Raipur, dated : /01/2010
I/NOTIFICATION//
In excercise of the powers conferred under sub-section (6) of section
39 of the Indira Gandhi Krishi Vishwavidlaya Act 1987, the Kuladhipati has
approved the amendments in Indira Gandhi Krishi Vishwavidyalaya Statute

Chapter III 25(1) .

A copy of the amendment is enclosed herewith for information.
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REGISTRAR

Endt. No. Acd-I/BOM-73-5/2010/ 8620 Raipur, dated : /9 /01/2010

Copy to :
1. All members of the Board of Management,
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2. The D.R.S./D.E.S./D.1, IGKV, Raipur
3 THEAILIIERAOR, ... s oo sms i o o i o s v sy
4. The Comptroller, IGKYV, Raipur

The Dy. Registrar (Acd.),/ Dy. Comptroller/OSD(Estt.),IGKV Raipur
The S.P.P. IGKV, Raipur.

The All Project Coordinator, KVK, .......s-ssssss sinis sssssmssasmmissos
The Office inchange, RARS, Raigarh.

The Farm Manager, Bhatapara/Baronda

The PA to Hon’ble Vice-Chancellor, IGKV, Raipur.

The Secretary, Agriculture/Veterinary/Finance Deptt., Govt. of
C.G.,Raipur

The Under Secretary to Hon’ble Governor of C.G., Rajbhawan, Raipur
with reference to letter % 206 / 10226 /2009 /IR /3.2 eI 11-01-2010.
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